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(b) if so, the details thereof; and

(¢) whether any special measures
are proposed to be taken to meet the
requirement of the Asian Games by
the Indian Airlines; if so, the details
thereof?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI A. P.
SHARMA): (a) to (c). Management
Developmeny js a continuing exercise,.
To ensure that the Indian Airlineg dis-
charge its functions efficiently as well
as earns profit, Government takes
necessary steps from time to time to
ensure proper management. The in-
duction of aircraft js made jn accord-
ance with the actual recruitment and
on the basis of anticipated/projected
traffic growth. Indian Airlines is
acquiring 2 Airbuses and 4 Boeing
737s during May, 1982 and September/
October, 1982 respectively to meet the
projected traffic demand upto 1982-83.
This will incidentally take care of the
Asiad traffic also. Additional check-
in counters where necessary will be
opened by Indian Airlines in the do-
mestic site to handle Asiad traffic,

Inerease in Air India’s direct Cargo
Services from Calcutta

2251, SHRI AJIT KUMAR SAHA:

Will the Minister of TOURISM AND
CIVIL. AVIATION be pleased to state:

(a) js there any proposal of in-
creasing Air India’s direct cargo ser-
vices from Calcutta;

(b) it so, when and the details
thereof; and A

(c) progress, if any, made, detalls

THE MINISTER OF TOURISM AND
CIVIL. AVIATION (SHR;y A P.
SHARMA): (a) No, Sir.

3 (®) and (c). Do not arise.
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Soiled Cuwrrency Noteg

2252. SHRI SURAJ BHAN:

SHRI ATAL BIHAR]
VAJPAYEE:

Will the Minister of FINANCE be
pleased to state:

' (a) the value of soiled currency
notes received by the Reserve Bank
of India during each of the last three
years;

(b) what hag been the time taken
and total expenditure incurred in
checking and destroying them during
each year;

(cy what is the value of the present
stock of soiled notes that still remains
to be checked and destroyed; and

(d) is there any proposal to dispose
them of quickly; if so, what?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) The
information " as received fropy the
Reserve Bank of India js as under: —

Value ofsoiled n cics

Period received (Rs. in
crores)
July 1978 June 1979 5090.26
- July 1979  June 1980 5324.52
o,
° 5650.23

July 1980 Junc 1981

The above figures relate to July to
June of a year as thé Reserve Bank's
records are maintained according to
its accounting year July to June.

(b) No scientific gtudy of the time
taken and total expenditure incurred
on the examination and destruction of

‘soiled notes has been made so far by

the Reserve Bank of India. The time

taken in the completion of each re-

mittance varies from office to office
depending upon their size, the num-
ber, volume and frequency of remit-

‘tances/tenders and manpower actually
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available daily for their examination.
The total cost jncurred in a year can,
however, be given only on a Tough
basis, since the Cash Department
where examination of soiled notes is
conducted is one of the Wings of the
Issue Department of the Reserve
Bank of India. However, on the basis
of gstaff ratios as between these two
Wings, RBI has informed that the
total expenditure on examination and
destruction of the soiled currency
attributable to the Cash Department
would be as under:

Period
(July—Junc)

Rupeces in crores

1978-79 ... 6.80
1979-80 S 8.40

1980-81 . . . 10.94

(c) As at the end of June, 1981,
upto which period the information is
available, the total value of the soiled
notes awaiting examination and dis-
posal at the Reserve Bank of India
Officers was about Rs. 3703.06 crores.
The figure is, however provisional,

(d) The Reserve Bank of [ndia has
‘made  certain proposals for ex-
pediting the clearance of huge back-
log of the soiled and non-issuable
notes of ‘Re. 1 and Rg 2 denomina-
tions, The proposals are still under
consideration and a final view has not
Yet been taken.
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Workers to be affected by closure of re-
tall outlelts by Natlonals Textile Cor-
poration

2254. SHRI V. S VIJAYARAGHA-
VAN:
SHRI INDRAJIT GUPTA:
SHRI VIJAY KUMAR
YADAV: -
' "Will the Minister of commzm be
pleased to state: ‘

_ (a) the total number -of werkers
likely to be affected by the ;elesing

down of all retail outlets by N.T.C.;
and

(b) the mps Ibbe ﬂl‘e&m to u‘b
them? - W SR
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